Title: Regarding fall in prices of chillies in Tamil Nadu and Andhra Pradesh causing hardship to
the chilli growers and steps taken by the Government in regard thereto

12.07 hrs.
CALLING ATTENTION TO MATTER OF URGENT PUBLIC IMPORTANCE

Situation arising out of fall in price of Chillies in Tamil Nadu and Andhra Pradesh
Causing hardship to the Chilli growers and steps taken by the Government in
regard thereto

DR. BABU RAO MEDIYAM (BHADRACHALAM): Sir, | call the attention of the
Minister of Agriculture to the following matter of urgent public importance and
request that he may make a statement thereon:

"The situation arising out of fall in price of Chillies in Tamil Nadu
and Andhra Pradesh causing hardship to the Chilli growers and
steps taken by the Government in regard thereto. "
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DR. BABU RAO MEDIYAM : Sir, | have gone through the statement made by the
MOS in the Ministry of Agriculture. His reply is misleading and contained no
facts.

Chillies is a major commercial crop of our State, Andhra Pradesh. This is
almost the second commercial crop, which is grown in Andhra Pradesh and other
States. The actual position at the ground level is, there are about 2.5 lakhs of
farmers growing chillies in my State. They are mainly growing in Guntur,
Khammam, Warangal, and to some extent, Krishna and Nalgonda districts. They
were at the middle of the season. The season starts from 1% February and ends
by 15" June. They were happy at the beginning of the seasons because of two
causes. Firstly, they were happy because this year they were able to produce
more yields per acre. This year, they produced about 15 to 20 quintals per acre.
They were happy because of this reason.

The second cause is that the National Common Minimum Programme of
the UPA Government has promised some remunerative price for chillies. In the
first part, they were happy; and in the second part, they have in anger; they were
in discontent and despair. When they went to the market, to their utter despair,
there were no buyers in the markets. The MARKFED, which is a subsidiary of

NAFED, is almost sleeping. It has forgotten its prime duty. The prime duty of the
MARKFED and NAFED is to buy or procure the chillies and other perishable



commodities from the local markets and trade them in the national market. As
far as MARKFED is concerned, in Andhra Pradesh, it is almost in a sleeping
state. It is not at all working; it is not at all attending to the markets where trading
and purchasing are going on.

On the other side, three months of the season have lapsed. But there was
no mention of minimum support price. The Government has stated in the answer
that the Department of Agriculture and Cooperation has approved the
implementation of the Market Intervention Scheme for 30,000 MT of chillies at
the rate of Rs.2,500 to Rs.2,700 from 23.3.05 to 31.5.05. It is mentioned in the
statement. But, it is not true. A few days back, this was announced. This year,
the crop was sold for a meagre amount, that is, up to Rs.1,300 to Rs,1,400 per
quintal. At the same time, last year, it was sold at about Rs.2,300 to Rs.2,700.
Farmers are losing heavily. Out of discontent and despair, now, farmers in other
districts like Guntur, Khammam and Warangal are burning their own produce and
claiming that the Government is not looking at their needs and that they are in a
pathetic state.

MR. SPEAKER: Now, put your question.
DR. BABU RAO MEDIYAM : Yes, Sir. | am coming to the question.

| want to know from the hon. Minister as to why so much of time was taken
to announce the minimum support price of Rs.2,500 to Rs.2,700. Already, three
months have lapsed and only one month is remaining. Who will bear the losses
incurred by the farmers in these three months? Private traders bought this at a
cheaper price and they were given opportunity by following the delaying tactics.
MARKFED and NAFED have given an opportunity to private traders to loot the
farmers. My question is this. Why so much delay to announce the minimum
support price by the Department?

MR. SPEAKER: Very good.

DR. BABU RAO MEDIYAM : Sir, in the Market Intervention Scheme, previously,
when the NDA Government was in office, 50 per cent of the charges were borne
by the Central Government and 50 per cent by the State Governments. Now, the
Andhra Pradesh Government has requested the Central Government to follow



the same ratio. But, it was stated in the letter that the Central Government would
be able to bear only 25 per cent of the cost.

The Centre has to bear remaining 75 per cent. It was not given clearly in
the answer. | want to know, what is the share of the Central Government in
regard to Market Intervention Scheme? As we all know, Mirchi or chillies are
highly exportable item. Nowadays, there is a lot of demand for chillies in USA, Sri
Lanka and South Africa. We can market this. Why can the Government not
explore this international market for export of chillies and thereby help the
farmers?

MR. SPEAKER: Shri Bellarmin - Not present.

SHRI P. MOHAN (MADURAI): Sir, the hon. Minister in his reply has stated that
no proposal has come from the Government of Tamil Nadu. It is unfortunate that
the Tamil Nadu Government is unsympathetic towards small and poor farmers. In
Tamil Nadu, nearly one lakh chillie farmers were affected. Last year, farmers
were getting Rs.4,000 per quintal and this year, they are getting only Rs.800 per
quintal. This situation in Tamil Nadu is due to middlemen. In this connection, |
would like to know from the hon. Minister whether the Government will evolve a
national policy to procure directly through the FCI units to help the small farmers
in several parts of the country. Whenever such a crisis occurs, farmers growing
chillie and other perishable commodities like potatoes and tomatoes need the
Central intervention. Will the Centre take note of it in the light of the indifferent
attitude of the State Governments like Tamil Nadu?

SHRI M. APPADURAI (TENKASI): Farmers who ensure bumper crops through
their best of efforts must be rewarded. But, they are punished by the traders and
also by the Government. In Tamil Nadu, even low key market intervention price is
not available. Will the Centre take into consideration the minimum open market
price while fixing the price? Will the Government also establish a chillie oil
manufacturing unit to help the small farmers who grow chillies?

SHRIMATI D. PURANDESWARI (BAPATLA): As we all know, India is the

largest producer, consumer and exporter of chillies. . (Interruptions)



SHRI KINJARAPU YERRANNAIDU (SRIKAKULAM): Sir, | have also given a
notice to speak. . (Interruptions)
MR. SPEAKER: Sorry, very late.

. (Interruptions)
SHRIMAT! D. PURANDESWARI : Chillie is not only valued as a vegetable or a
spice but it is also valued for its diverse commercial use. Globally, chillies are
highly sought after because of the by-products like, powder, deoresin, chillie
paste, capsaicin etc. Chilly extracts also have great medicinal use. Capsaicin, a
chilli extract is used as an anti-cancerous drug. It is also used in instant pain
relieving balms like Amrutanjan and Tiger Balm. Capsicum pigment is also
incorporated in chicken feed to add red colour to the meat. In other words, this
meat is highly valued.
MR. SPEAKER: | admire your knowledge. What is your question?
SHRIMATI D. PURANDESWARI : My colleague Shri Babu Rao talked of the
market intervention scheme. Unfortunately, chillie which is of great importance,
does not have minimum support price. We only have a Market Intervention
Scheme which is existing. As per the scheme, prior to July 2001, 50 per cent of
the capital as well as 50 per cent of the losses were borne by the Central and
the State Governments. It was amended after July 2001. Now, 25 per cent of the
losses are limited to the Central Government and 75 per cent is to be borne by
the State Government. NAFED has clearly stated that losses are anywhere
between 40 per cent to 80 per cent taking the last ten years into consideration.
They have backed out of market and today the State has to provide the entire
capital.

It is becoming burdensome on the States. The Agriculture Minister has
taken a very sympathetic look towards this. He has forwarded this to the Finance
Minister also wherein he has requested that the percentage be increased.

MR. SPEAKER: You put your question.

SHRIMAT! D. PURANDESWARI : | would request the hon. Agriculture Minister
to kindly use his office to impress upon the Finance Minister to see that the
investment is increased from the Government.



MR. SPEAKER: Shri Yerrannaidu, you just put your question; no preface please.
SHRI KINJARAPU YERRANNAIDU : Mr. Speaker, Sir, | raised the same issue
many times on the floor of the House.
MR. SPEAKER: Yes, very well. Now, put your question.
SHRI KINJARAPU YERRANNAIDU : The ground reality even now is that the
farmers are burning their crops.
MR. SPEAKER: This has been said, please do not repeat.
SHRI KINJARAPU YERRANNAIDU : But, Sir, | want to raise this issue. The
previous NDA Government had intervened. They had provided fifty per cent from
the Government of India. The other fifty per cent was coming from the State
Government. The NAFED and the MARKFED intervened to purchase chillies in
the first year. But, in this year, the Government of India and the State
Government have failed. Even though the State Government repeatedly
requested the Government of India to bear fifty per cent, they have not
intervened to protect the chilli farmers. Why have they not intervened?
MR. SPEAKER: It is the same question. Yes, now the hon. Minister. | won't
allow more.

. (Interruptions)
MR. SPEAKER: No, | won't allow you any more.
SHRI KINJARAPU YERRANNAIDU : Sir, | totally agree.
MR. SPEAKER: This is not fair Yerrannaiduji. You want to repeat the same
guestion. You had not given notice. You gave notice just before.

. (Interruptions)
SHRI KINJARAPU YERRANNAIDU : But, it is an agony of the chilli farmers in
Andhra Pradesh. (Interruptions)
MR. SPEAKER: | have given you full opportunity.
SHRI KINJARAPU YERRANNAIDU : But, Sir, this is a major issue in Andhra
Pradesh. That is why. (/nterruptions)
MR. SPEAKER: You did not give notice. | think you gave it at 1154 hours.
SHRI KINJARAPU YERRANNAIDU : | would say that, even now, the
Government of India should intervene in the market. (/nterruptions)



MR. SPEAKER: This is not the way. It is the same thing.
SHRI KINJARAPU YERRANNAIDU : The Government of India should intervene
in the market and they have to purchase. (Interruptions)
MR. SPEAKER: Nothing more. Yes the hon. Minister.
. (Interruptions)
MR. SPEAKER: Mr. Naidu, you please co-operate.
. (Interruptions)
MR. SPEAKER: It will not be recorded.
(Interruptions) .*

At AAee FAR (TRAWA) : IETeT AGIGT, 1 aAlfeH GTT &1 el Teh 4 IO & |

...(STTYT)
NPT ARG : gl 3T 86 FAST

. (Interruptions)

MR. SPEAKER: Shri Shailendra Kumar, it will not be recorded.
(Interruptions) .*

MR. SPEAKER: Yes, the hon. Minister.
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...(cTaE)

DR. M. JAGANNATH (NAGAR KURNOOL): Sir, it is already late. (/nterruptions)
MR. SPEAKER: Nothing will be recorded.
(Interruptions) . *
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* Not Recorded.
MR. SPEAKER: Nothing will be recorded. As you know, Shri Shailendra Kumar,
nothing will be recorded.

(Interruptions) .*
MR. SPEAKER: There are some rules and procedures that we have to follow.

You know them very well.
| am trying to find out from the Minister. Mr. Minister, they are making a

grievance that a quantity of 50 per cent purchase should be made and you are
making only 25 per cent. Is there any proposal to consider having 50 per cent
purchase? They are making this grievance.

. (Interruptions)
MR. SPEAKER: Nothing will be recorded. | am trying to help out all of you.

. (Interruptions)

A Frfarerer sRAT : IreTet FRle, e THR HR T TSR & & A S ArRrarst
ST 81 €, 397 W 50 TAT °1eT g TSR 3R 50 IRAT G1eT ToF TIHR ageT il

g
MR. SPEAKER: Very good.




Now, let us go to item no. 17, Shri Baalu to introduce a Bill.
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